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0. A, N0,253/94
~Wednesday this the 8th day of February, 1994,

CORAM
The Hon'ble Mr.,Justi ce Chettur Sankaran Nair,Vice Chairman
The Hon'ble Mr, P.V,Venkatakrishnan, Administrative Member

N.Sankaran, Sr.Gangman .
Southern Rdlway, Shoranure. ee s Applicant

(By Advocate Mr,P,Ramakrishnan) '
Vse

1. The General Manager,
Southem Railway, Madrase.

2. The Dividdional Personnel Officer,
Southern Railway, Palghat,

3, Erachan PK, Sr.Gangnan
PWI, Southern Railway,
Shoranur. '
4, V. K."Kumaran, Sr.Gangman, _
PAI Office, 8cuthern Railway, \
Shoranur.’ o ‘
S A,Chanmy, Sr.Gangman,
PWI Office, Southern Railway, - .
Shoranur. e +s e Respondents
(By Advocate Mrs. sumati Dandapani)
for R 1&2‘ e e v
"Q R DER
CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN.

Applicant seeks & declaration that he is
entitled to preference over respondents 3 to 5, irm
the matter. 6f appointment as Blacksmith, We find
thrat he has raised a similar contention in Annexure
A3 which is pending consideraticn before second
respondent, We direct second respondent to take
a decision on Annexure.A3 within two meonths from
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today with notice to Respondents 3 to 5. In the
meanwhile respondents 3 to 5 shall not be appointed

in preference to applicant to the post of Blacksmith.
2. Application is disposed of with the aforesaid

directions. No costs.

Dated the 9th FPebruy: ry, 1994,

@ : 5 { ) ' He‘.\,\)kq,\:wv\mcxw‘
P,V . VENKATAKR ISHNAN CHETTUR SANKARAN NAIR{J)

ADMINZASTRAT IVE MEMBER - VICE CHAIRMAN

ks92.



